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Trust were paying to the Port Trust. Will the 
Government take it up with the Shipping Minis-
try and see that this recommendation is also 
accepted? 

SHRI BHAGWAT jHA AZAD: It is true 
that while accepting this recommendation we 
have said that we will separately deal with this. 
We have taken up this question with the Trans-
port Ministry. . . 

SHRI MANUBHAI PATEL: Since the 
hon. Minister has recommended the recom-
mendations of the Wage Board to the respective 
States, may I know which are the States which 
are reluctant to accept the recommendations, 
and which are the States which have accepted 
or are favourable to these recommendations of 
the Wage Board? 

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI D. SANjIVAY-
VA): I may correct the impression given to 
the hon. Members by my colleague. In the 
case of port and dock workers, the appropriate 
Govemmen t for implementation of the recom-
mendations is the Central Government. 

SHRI MANUBHAI PATEL: He said it 
is the State Government:J. 

SHRI D. SANjIVAYVA: My colleague, 
while generally replying to the question of wage 
boards, said that in certain cases the appropri-
ate Government is the State Government, in 
whicb case we appeal to the State Government 
to see that the recommendations are implemen .. 
ted, but in the case of mines, port and dock 
workers, railways and so 00, the appropriate 
Government is the Central Government, and 
it is our responsibility, and we will see that 
they are implemented. 

H1IIIpriaD Film FesdvaJ Yhi-a-vis IDdiaa 
Ca1tare 

• JlB7. SHRI CHENGALRA YA NAIDU: 
Will the Minister of INFORMATION AND 
BROADCASTING AND COMMUNICA-
TIONS be pleased to state: 

(a) whether it is a fact that a film festival of 
Hungary is being held in India during April, 
1970; 

(b) if so, whether the films which will be 
shown in the festival will be against the Indian 
culture; 

(c) iflO, whether Government will advise 
them that such films, which are against our 
culture are not included in it ; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING AND IN THE DEPART-
MENT OF COMMUNICATIONS (SHRI 
I. K.. GUjRAL): (a) Yes, Sir. 

(b) No, Sir. 

(c) and (d). Do not arise. 

SHRI CHENGALRAYA NAIDU: Here 
in India we have got some moral standards and 
we import films without those moral standards, 
immoral films so to say, and they are screened 
here in our co':"'try. What will happen to 
the younger generation? They will see those 
films and get spoiled. May I know from the 
hon. Mini$ter whether at least hereafter when 
they allow other countries to screen their films 
here they will take steps in advance to see 
that such bad films are not screened here in 
India? 

SHRI I. K.. GUjRAL: These film festi-
vals are part of the mutual exchange program-
mes. What is intended is to show the culture of 
those co{mtries to the people in our country, 
and our films depicting 'our way of life are 
exhibited in those countries. 

SHORT NOTICE QUESTION 

Supply of Sub-Staaclard fooclgrai.'u; for 
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SNQ. 22. SHRI jYOTIRMOY BASU: 

SHRI BHAGABAN DAS: 
SHRI GANESH GHOSH: 
SHRICHANDRUKAPRASAD: 
SHRI SHASHI BHUSHAN: 

Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state: 

(a) whether Government's attention bas 




